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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH NEW DELHI

O.A. NO. 127 OF 2024
IN THE MATTER OF:
Naathu Ram Chauhan . Applicant
Versus

Ministry of Road Transport and Highways & Ors ...Respondents

SUBMISSIONS ON BEHALF OF THE APPLICANT WITH RESPECT
TO THE CURRENT SITUATION

MOST RESPECTFULLY SHOWETH:

1. That the dumping of muck is being taken at more than 200
unauthorised sites which are natural green vegetation and water
streams and Kuhls. That there is no approved dumping sites at
present in the area and further neither the Joint Committee nor
the MoRTH and nor the Contractors have come out with the factual
position as to what is the number of approved site and where are

they located and what is their capacity.

2. That the contractors and the govt officials are misleading the
Hon’ble Tribunal that the muck is being disposed of at approves

site only.

3. In the humble submission of the Applicant the authorities should
come out with the details about the approved sites for dumping

and then the status of such sites.
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4. That the local villagers have tried to recover the water streams
amongst the debris by use of polythene and small pipes. The
photographs are annexed as ANNEXURE A/ 1.

5. That the Applicant further want to submit the current situation of
the lane Paonta Sahib- Guma section at National Highway
no. 707 wherein the contractors are still throwing the
muck/debris at the valley side of the road and thus destroying the
ecology and also the natural water resources like Kuhls and water
streams. The photographs taken in this regard are annexed as
ANNEXURE A/ 2.

6. The satellite photographs of the Paonta Sahib- Guma section at
National Highway no. 707 are annexed as ANNEXURE A/ 3.

7. The news reports showing the continuous disposal of muck along
the valley everywhere and the protesting people are annexed as
ANNEXURE A/4.

8. Submitted accordingly

Dated 08.01.2025

W

b

Applicant
Through

(A

Counsel
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH NEW DELHI
OA No. 127 /2024

In the matter of

Naathu ram Chauhan Applicant

Versus

Ministry of Road Transport and Highways & Ors Respondents

I. Naathu ram Chauhan , S/o Meen Singh Chauhan R/o village Pabhar P.O.
Jamna Tehsil Kamrau S T, Rangwa Pabhar (246), Sirmaur, Jamna,
Himachal Pradesh 173029, presently at delhi, do hereby solemnly affirm
and declare as under :

1. That I am the Applicant in the Original Application and well being and
acquainted with facts and circumstances of the case and thus competent
to swear this affidavit.

2. That the accompanying submissions and photographs is being placed
by my counsel under my instructions and contents thereof have been
read over and explained to me in my vernacular which are true and
correct to my knowledge, the contents thereof may kindly be read as
part and parcel to this affidavit also and not repeated herein.

3. 'Q;e‘contents as stated above are true and correct to my knowledge a

R i
’Fc"ﬂab@.h’ef
_J"“J.’ 56’0
)
e 5 o - , DEPONENT
P . . 1t .
Lo Verification =8 AN M5
il It is verified at on that the contents of the present
application are true and correct and nothing has been concealed

therefrom.

DEPONENT
Lertified thal o % w0y stgtemgnt
yas declared Gh sclemn affirmation
pefore me whicli has been read over
to the deponent who has admitted

It as correct Notary DELHI

=8 i s
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Shillai, Himachal Pradesh, India

MMF8+PHS8, Shillai, Bambal, ‘
Himachal Pradesh 173027, India g
Lat 30.674578° Long 77.666807°
07/01/25 03:46:50 PM
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Shillai, Himachal Pradesh, India

. MMF8+PHS8, Shillai, Bambal, —
Himachal Pradesh 173027, India g
Lat 30.674573° Long 77.666806°
07/01/25 03:47:28 PM
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Poka, Himachal Pradesh, India

HJA4X+HJP, Poka, Himachal Pradesh 173029, India
_“ Lat 30.556718° Long 77.649825°
02/12/24 12:08:38 PM

Nao Barwa, Himachal Pradesh, India

HJ8X+49, Nao Barwa, Himachal Pradesh 173029,
India

Lat 30.565319° Long 77.648922°

02/12/24 12:36:15 PM

2




Poka, Himachal Pradesh, India

Paonta - Hatkoti Rd, Poka, Himachal Pradesh
173029, India

Lat 30.561883° Long 77.648662°

02/12/24 12:27:25 PM

Nao Barwa, Himachal Pradesh, India

NH707, Nao Barwa, Himachal Pradesh 173029,
India

Lat 30.569238° Long 77.650463°

02/12/24 01:06:02 PM
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Nao Barwa, Himachal Pradesh, India

NH707, Nao Barwa, Himachal Pradesh 173029,
India

Lat 30.573332° Long 77.653054°

02/12/24 01:16:29 PM
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Poka, Himachal Pradesh, India

HJ4X+HJP, Poka, Himachal Pradesh 173029, India
Lat 30.556613° Long 77.650009°
02/12/24 12:07:37 PM

12



4394

e I
_’" N ~
Khuenal Salag, Himachal Pradesh, India

Paonta - Hatkoti Rd, Khuenal Salag, Himachal
Pradesh 173029, India

A Lat 30.587322° Long 7T7.65554"
5 30/11/24 05:25:42 PM
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Vl]lagers protest 1llega1 dumping on Paonta Sahib-Fedizpul highway

Himachal Eri't.lime

Sat, @4 January 2025

https://epaper. tribuneindia.com/c/76550739

OUR CORRESPONDENT

NAHAN, JANUARY 3
Residents of Shamah village
staged a protest on Friday
against illegal dumping by a
construetion companyon the
Paenta Sahib-Fedizpul
National Highway 707 near
Tilordhar. The two-hour-long
demonstration saw villagers
blocking the highway and
raising slogans against the
local administration and the
Ministry of Road Transport
and Highways (MoRTH),
The highway project, fund-

epaper.tribuneindia.com

ed by the World Bank and
executed under the supervi-
sion of MoRTH, involves
widening approximately 100
km of road from Paonta
Sahib to Fedizpul at an esti-
mated cost of over Rs 1,356
crore. The project has been
divided into four package,
with a private company,
RGB, assigned the construc-
tion of about 25-km stretch
from Hewna to Bohrad Khad
on package number two.
Villagers allege that the
company has been indiscrim-
inately dumping debris into

the nearby streams, endan-
gering vital water sources,
Despite repeated complaints,
the dumping reportedly con-
tinues unabated, forcing vil-
lagers to block the highway
near Tilaurdhar to express
their frustration.

One resident stated, “We
have made multiple com-
plaints, butnoaction hasbeen
taken. The debris is destroy-
ing our water sources and
damaging the environment.”

The issue of unscientific
‘waste disposal and environ-
mental degradation in the

highway’s construction has
already been brought before
the National Green Tribunal
(NGT). Despite NGT orders
to regulate waste disposal,
locals claim that no concrete
steps have been taken to
address the situation. The
ongoing violations, they say,
highlight the negligence of
both the construction compa-
ny and local authorities.
Upon receiving news of the
protest, the Kaffota SDM and
MoRTH officials arrived at
the site to pacify the protest-
ers. They assured villagers

that all debris would now be
deposited  at  designated
dumping yards, in compli-
ance with environmental
norms. Following the assur-
ances, the villagers ended
their protest, and the high-
way was reopened to traffic,
However, the villagers
wamed of intensified
protests if illegal dumping
continuesin the future. “This
was only a warning. If the
company does not follow the
rules, we will organise larger

potests.” one profester
emphasised.
—_——
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